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a1 i ﬁlmlhml'-.mh A POSSESSION NOTICE.

(For Immovable Property)

UKHRA BRANCH
Balaram Dey Market Building, M. G. Road, Ukhra, Pin - 713 363, West Bengal

Whereas
The undersigned being the authorized officer of he Indian Bank (Erstwhile
Allahabad Bank) under the
and Enforcement of Security Interest Act o ovarcice ot powers onored
under secion 13(12) read wilh Rule © & 9 of the Security Interest (Enorcament)
Rules, 2002 issued a Demand Notice Dated

Mr. Sheikh Salim (Borrower & Mortgagor), Wi eharu Sk (Co-Borrower
& Mortgagor) & Mr. Sheikh Soukat Ali'(Guarantor) (o repay the amount
mentioned in the notice being Rs. 7,35,786.00 (Rupees Seven Lakh Thirty Five
Thousand Seven Hundred Eighty Six only), plus inerest accrued thereon within
60 days from the date of receipt of the said notice.

The Borrower having failed to repay the amount, notice is hereby given to the
borrower and the public in general that the undersigned has taken possession
of the property describe elow in exercise of powers conferred on himiher
under Section 13(4) of the said Act read with Rule 8 & 9 of the said rules, on this
29th Day of January of the year 2025.

‘The Borrower in particular and the public in general is hereby cautioned not to
deal with the property and any dealings with the property wil be subject o the
charge of the Indian Bank, for an amount of ,35,786.0
(Rupes Seven Lakn Thiry Five Thousand Seven Hundred Eighty Six o) plus
interest accrued thereon.

“We draw attention to the provisions of Section 13(8) of the SARFAESI Act
and the rules framed there under which deals with your rights of redemption
over the securities.”

Description of y : Land an hafique
Nagar, Ukhra, on L R. Pliot Nos. 401, 402, L R. Khatian Nos. 3177, ST N
32, Mouza - Khandra, P.O. - Ukhra, P.S. - Andal, Dist - Paschim Burdwan, West
Bengal, under Ukhra Gram Panchayat having {otal Area of 5.0 Decimal and
buiding upan. Property in the name of h Salim and Mr. Azharul
vide Deed of Sale being No. I-2217 dated 05,08, 1004. Buted & Bounded
by North : 101t Wide Road, South : Property of Vishal Singh, East : Property
of Sk. Naim, West : Property of Sk. Fakrul

STATE BANK OF INDIA
STRESSED ASSETS RECOVERY BRANCH, BURDWAN
Ulhas Gate No. 1, BURDWAN - 713104, E-mail: sbi.14817@sbi.co.in

NOTICE FOR REMOVAL/DELIVERY/ UPLIFTMENT OF
INVENTORY/ MOVABLE ITEMS
SUJIT KUMAR MAJI, SANJIT KUMAR MAJI, RANJIT KUMAR MAJI, AJIT
KUMAR MAJI
EVERYONE ADDRESS 1
INDUS, DIST.- BANKURA WESTBENGALPIN 722205.
L-Kol

E-AUCTION SALE NOTICE
Bharat NRE Coke LimitadIn Liguidation (Corporate Debtor)
CIN- U23109WB2003PLCO87375.

Block C, 5t

EVERYONE ADDRES! LTULPURNEAR

DISTBANKURA, PIN Torian

SARB/BUR/AM/2024-25/569

Dear Sir,

REMOVAL/DELIVERY/ UPLIFTMENT OF INVENTORY/ MOVABLE ITEMS
C :1. SANJIT KUMAR MAJI (CASH CREDIT) 2. SUJIT KUMAR MAJI(HBL)

This i in reference to our letter No. SARB/BUR/SKM/2022-23/668 dated:

09.01.2023 AND letter No. SARB/BUR/AM/2024-25/53 dated: 20.04.2024,

wherein it was requested to take over the inventories kept inside the

mortgaged pi 7 days of receipt of letters.

Sealed e-auction is hereby

n

e-Tender
Sealed e-tenders is hereby

Aay iterestedbuyer cansubmita bidafer due digence.
NOTE:

The END (Refundable) shall be payable by inlerested bidder through NEFTIRTGS Demand DrafiBank
Guaraniee on or before 17.02.2025 i account of "Bharat NRE Coke L Ligudation” having current account

eauction-no- msd-10-2024-25
Sd/-

Addl. Executive Officer
Murshidabad Zilla Parishad

ey o e invited from the eligile bidders | |invited from the eligible
in connection with the three | | bidders in connection with the
o o ghar years lease for Shawratala | |execution of 41(Forty one)
Nor T Novenbr o ;egy G\'Iﬁgl unl?eTth-dG?n'Jl-l 3% nos. of works. The details of|
K ASISWHATI -Ganj-ll Block. The detalls of | [the NleT No.76/2024-25 &
: P.O.- RAJKHAMAR, VILL -BHABAPUR CITY

BascDesrplonaf Assts andbroprtes sl the NieA No. MSD/10/2024-25 177/2024-25 are available in
ORPALY, | T e T T e | giomenn || 1stcalwilbe avalbenn he | the district website
No. | ofCorporate Debtor (AmountinRs.) web: gov.in] gov.in/

Date: 17.01.2025 (AmountinRs.)
e T | Entre Landcomponent | VilLunvaTaika | 27000000 1250000 and also in the district WEbs‘te also available in the website
measuring16.107 Actes. | Bhachau,DistKutch, S hidabad.go! tp:/) s.gov.in
‘Gujarat,India notice/notice-inviting- [ notice-inviting-tender-no-

76/2024- 25 & 77/2024-25.
Sd/-
Addl. Executive Officer
Murshidabad Zilla Parishad

E-aucton sal,

Land i ith t

JLNo 51, LR Khatian NO 8463, 8464, 8465, 8466, Plot NO LR RS 4473, PS-
Kolupur, Dis- Bankura, In he name of Ranjt Kumar Maf, Ajt Mal, Sujt
Kumar Maji, 1-3130/

atADSR Kotulpur.

2. However, it is noticed that even after our repeated request, the
inventories/movable items are still to be removed from the mentioned

3.Presently, d
hand over has aready been gven o Hi bidder we once again advise 1 take
away the inventories/movable items from the property s per list of inventory
within 7 (seven) days 'rom receiving this letter.

4.1

Date : 30.01.2025
Place : Ukhra

Authorised Officer
Indian Bank

taken over,
and the cot or shiing. o retaining the inventories plus other incidental

TATA GAPITAL HOUSING FINANCE LINITED

Registered Of " A, Peninsula Business Park,
TATA ™ Ganpatrao Kadam Marg, Lower Parel, Mumb

LOAN ACCOUNT NO. 10245213

Whereas, the undersigned being the Authorized Officer of TATA Capital Housing
Finance Limited. under the Securitization and Reconstruction of Financial Assets
and Enforcement of Security Interest Act, 2002 and in exercise of the powers
conferred under Section 13(12) read with Rule 3 of the Security Interest
(Enforcement) Rules, 2002, issued a demand notice dated 27-06-2022 calling
SHREELEKHA SAHAGUHAROY & SUBIR SAHA, as Borrowers, to repay the total
outstanding amount in loan account mentioned in the notice being Rs.
11,59,043.71p (Rupees Eleven Lakhs Fifty-Nine Thousand Forty-Three and
Seventy-One Paisa Only) along with interest, penal interest, charges, costs etc.

the amount, notice is hereby given to the borrower, in particular and the public, in
genaa,that th undorsgnod has tsken possesson f the propery et
i him under Section 13(4) of the

e Aceawin ol ofhe o Roesonhs 53 0VBITS
The borrower, having failed to repay the amount, notice is hereby given to the
borrower in particular and the public, in general, that with reference to Order
passed by the Leamed Distrct Magistrate, Jalpaigui us 14 of the SARFAESI Act

d 26-0 (4)J, Sri. Raju Lama,
has taken physical possession of the property described hereinbelow in exercise
f the powers conferred on him and handed over the possession to the
undersigned Authorized Officer of TATA Capital Housing Finance Limited on this

28-01-2025.

i in general,

deal with the prnplrty P any daaungs with the property e sub]ecl to the
charge of the TATA Capital Housing Finance Limited, for an amount of
Rs. 11,59,043.71 (Rupees Eleven Lakhs Fifty-Nine Thousand Forly-Three and Seventy-
One Paisa Ony) alongwith interest thereon and penal nterest, charges, costs etc.
from 27-06-2022.

The borrower's attention is invi isi b-Secti

the Act,inrespect o time available, toredeemthe secured assets.

DESCRIPTION OF THE IMMOVABLE PROPERTY

AlThatl , Measuring
AnArea Of 550 Sq. Ft. o Super Builup Avea, (55 20% Super Buit Up Area) Inclucing

Section 13 of

ifan

Date: 02.02.2025 Authorised Officer|
Place: Burdwan SBI SARB BURDWAN

OFFICE OF THE COUNGILLORS OF
SANTIPUR MUNICIPALITY

Ises a1 giorent wards up to privale proparly lins with 20 mm 0D HDPE
narestaratan 0t dam ages afroad/pavam entete for W atarSupply Schem e
S0Zomest (War No- 16 ana 24) 2) TendariD 2025 WAD 809284 25 House
Brivata proparty lina with 20 mm 0D HDPE (PETDO. PN 16) with nacassary

foadlpavementate forW aterSugply Schan e a1Zone -2 (Watd N0 5,67

1304 ana 15 9) Tender 1052025 MWAD 895204 3 House rervice wate

orins incluging Water Meter nd restoration 0t damages ofroadlpavenont

2025 WAD 809284 45 Houss sarice water Connection 1o 2128 Nas. of

Gry connection secassarias Incluging Water e

and rastoration sTdamages of 0adipavemenioic for WalerSupply Schoms

4P to private property lie with 20 mm 0D HOPE (PE100.PN16) with necaseary

084/ pavem antete  for W ater Supply Schems atZane- 5 (Ward No 10,12
T718.19,20, 21,22 ané 23) undar AMRUTZ.0 within Santipur M unicipality

Dato:3101.2025
Place: Kolata

1BBIRogn.No.IBBIIPA-001IP-PO1812/2019-2020/12783
‘Address: P-273, Maniktala Main Road, CIT, Sche
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Varsha Bagri(Liquidator)
CokeLimitedn Liquidation
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NleT No. 27/BDO/TD/2024-
25, Dt. 29/01/2025

Block Development Officer,
Block

©SB| SB! Ganganagar Branch (16645)
Ghosh Para , P.0.- Ganganagar,

PS.- Airport, Ganganagar, Dist. :
North 24 Parganas, Kolkata- 700132

Shifting of Branch Premises
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We are pleased to announce the
shifting of our Ganganagar Branch
(Branch Code : 16645) to a more
convenient and specious  location
with effect from 10.02.2025 . The new
address is Ganganagar Branch,
Doltala, Old Jessore Road, P.O.-
Dist. North 24" Parganas, Kolkata-
700132, W.B. Our Telephone
Number is 9674710077.

Date: 025 __Branch Manager

MANOJ KUMAR AGARWAL Slo
Ramesh Chandra Agarwal rsiig
403/1, Dakshindari Road,

Sveehhum\ Sub District- Sveebhuml
DistitNorh 24 Parganas Pin-700048

g
invites e-tender from bonafied
contractors, Agencies, Institution,
individuals for mentioned work
Website - htpp:/iwbtenders.gov.in
Tender Id: 2025_ZPHD_
809173 _1 for NleT. No. 27/BDO/
TD/2024-25, Dt. 29/01/2025.
Details information is available
at the website and office of the
undersigned on any working
days

Date: 31/01/2025

Note

1) The above unaudited financial results were reviewed by the Audit Committee and
thereafter approved by the Board of Directors attheir meetings held on 31st January
2025

2)

3) The Company i n the business of Share Broking & Depository services segment and
as such there are o separate "Operating reportable segments as per Indian
Accounting Standard - Segmens” (ind AS 108) and thus,segment reporting under
Regulation 33 of SEB (Lising O

2015 is not applicable. Hence, information relafing o primary segment (including
segment revene, segment resuls, segment assets and segment labiities) are not

the borrower, in pamculxr anc thepubl, I genaa, it h Undarsign s

That my
AGARWAL. That my name wro g\
recorded as MANOJ AGARWAL in my
daughter ANISHKA AGARWAL'S
Passport & Birth Certficate. That
MANOJ KUMAR AGARWAL and
MANOJ AGARWAL are the same and
one identical person vide afidavit No
3945 swom before The Ld. 1t Class
Metropolitan Magistrate at Kolkata on
22:01-2025.

BURDWAN MUNICIPALITY
Water Works Department
Tender Ref. No.- NIQ- 03
(2 Call) of 24-25
Vide Memo No. 69/WWIXIl
Dated- 30.01.2025
Invite  sealed quotation for|
obtaining rate of different works|
and  non-schedule  materials|
under  Burdwan  Municipality.
For details visit office notice
board and below mentioned
website. Further  Corrigendum
if any will be published in office|
notice Board. For details visit :

Chairman
Burdwan Municipality
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Comgendumn fiotcs Wemo
[ WS A
H1-01-302% Mid Gubrmeeson|
pericat 34 03 35 bredeadd of

Se svalabie inwww.santperm unicipalityin and hitp v wotendars govin | | Place: Nabagram
Proportionate Share Of Land & Stair Case In The Front Side Of The Second Floor (foor e e nanman Sd-
Finished By Tiles) Of The Three Storied Pucca Buiding Which Stands On The Land Block Development Officer
Together With Right Title And Interest In The Impartiable Proportionate Land Which vi WAL LA LR AT N\ Deavas Block
Situates In Mouza- Dabgram, J.|No- 02, R 5 Sheet No- 12, LR Sheet No- 64, Pargana-
Baikunthapur, R $ Khatian No-477/1, Corresponding To L R Khatian No- 319, Record
InR s PlotNo- 170 Part, Corresponding ToLL PlotNo- 300, Ps Bhaktinagar, Sub Divisjén-
Jalpaiguri, Adsro Bhakinagar, Distict- Jalpaiguri Bearing Holding No- 64613635 TENDER HOTICE
No- 40 O i Municpl Carporaton The ropery Is Baunad SCHEDULE |
Landerd South ToFemrue Forn &T Na. ITEDOY
F\a(mpmmo(e, PUBLIC ANNOUNCEMENT T
(Regulation 14 o iquidation . F
DATE - 2801.2 d-A Process) Regulations, 2017) 230
PLACE:- SILIGUR\ WEST BENGAL __For TATA CAPITAL HOUSING ANCE FOR THE ATTENTION OF THE STAKEHOLDERS OF OGS
NUTEC BICKLEY WESMAN KILNS PRIVATE LIMITED . -
7 [Name of y imited e\, 445 Deed
2 1171172008 z
DAULAT SECURITIES LIMITED 3. [ Authority under which corporale IO 2025 of Bleck
rsonisncorporatd egislered_| Rgisarof Comparies Kok
Registered Office : 86, Canning Street, Kolkata - 700 001 7 130423 [hnriopmant Officar,
CIN : L67120WB1992PL C0560831 labilty dentty number of corporate
Statement of Unaudited Financial Results for the Quarter Tﬂtﬂﬂg-_ﬂ_ !:mum_ A
U o .| Address of e registered officeand | Wesman Center 8, Mayfar Road, Kolkata, .
and Nine Month Period ended 3111212024 o .o principal office (if any) of corporate | West Bengal, India, 700019 the miomation
person
Carespo-
| | 6. Liquidation commencement date of | 30th January 2025 reganding said Mo T wil
recadng | 3 mann | for et | preius | Proves L
s Smans | 3monts | oncedis | pors | pest | on | [7- [Name, address, mail address, Namo of Liquidator: Mr. Vivek Gupta b frem
Particulars ened | ended [hoprovoss| ended | ended | et telephone number and the Registered Address: Tower7 Flat 1805,
ol 112020 00020211122 theliquidator | Urbana, 783 Anandapur Main Road Kokata | | W whtmnders. govin
et 0107, pur Main Road, Ruby
1| Revenue rom operaions (5883 | 6176 | 20326 | 51436 | 39046 | 47830 B oot Benga) wan bankue oy
2 | Otrer income 1028 | 1920 | 75| 3766 | 3535 | 4838 ipvivek2] 3@gmailcom Edk
3| Prft & Loss On S Of vesment| 7,26 - | oar| w91 | 073 |10498 Contact: +91 66318 08041
Totalincome (@131) | 8102 | 21125 | 44893 | 42654 | 63166 Registration No. [BB/IPA-001/1P-P 02370/ | | I Beyaioperent Offacer,
4+ | Expenses 2021-2022/1359
a) Employee benefits expense: 987 | 1620 | 17.39| 4252 | 3381 | 5663 | [ [Lastdate for submission of caims | 1stMarch 2025 Takisngre, Eaniiura
) Deprciaion and amortsaton 742 | [Notice is nereby given that Nutec Bickiey Wesman Kilns Private Limited has
i?@i!ﬁl cost . . . B | bgs | [commenced Voluntary Liquidation on 30th January 2025.
o O expenes 165 | 1590 | 2658 | 5070 | =508 |1000g | | The stakeholders of Nutec Bickiey Wesman Kilns Private Limited are hereby called | (SR ENNEN LRI IA N
upon to submit a proof of their claims, on or before 1st March 2025, o the liquidator at
 [oerss s | 2| 2| | 2| w8 0 [ e manionedaganstiam 7 o-TENDER NOTICE
andtax @80 | 480 | 16731 | a7t | 50 | 46755 all submit et proof of laims by electronio means ony. Al MED, Central
6 | Exceptionaltems 4 N . N | [cthers i v postor by electronic| | Circle, invites fresh call of online tender
7 |Proftbetore tax @80 | 4883 | 1731 | a1 | 33770 | NS falso ading proofs a from Bonafide agencies in Tumkey
5 | Texexpense basig/for worb,wlmln Gangarampur
Curent - 105.00 sdi-
Curent Tax oreateryears ©05) | 014|005 | 016 No7 [\\Date : tst February 2025 ivek Gupta (Liquidator)
Delerred Tax - ! o | [Riace: Kolkata, west Bengal BBIIPAD01IP-POZST5031 205513550
Tota Tax expense -| ©05) | | oos| ota|1s
o |proft for the year (6780) | 4878 | 167.17 | 35586 | 39756 | 2410
10| Othercomprehensive income (OG)
() Mems that i not be (esﬂng of water sample for performance
reciassied o profit o loss 13321 /| evaluation) of pressure type Iron
(i) Income ax eting o fems removal plant as per design noms of
e ATA CAPITAL HOUSING FINANGE LIMITED | | ne'e /" oi”vin Fececer
[l accessories viz. MS fabricated shell
Ot comprehensive income TAT, Registored Oft: Tith Floor, Tower A, Perineula Susiness Park, "
forthe year (56.42) 13321 atrao Kadam ower Parel, Mumbai 40001 W!:: zm(\mrnn)um :2 m :mk uS Dlalet
11 Total Comprenensive ncome wi coats of anticorrosive paint
ooy a0 | o7 | 1017 | 2ms | sose |smean LOMACCOUTo. 06212 & minimum 12 mm thick MS media
12[Foi wpEtysharecapll | SO0 | 20000 | 500 | 50000 | 5000 | 5000 | [ Whereas, the undersined beingth Authorize Offcer of TATA Capla Housing | { supporting pie it wih requied o
| Face vl of 101 each) Finance Limited. u of pot strainer, MS fabricated oxidation
e Eauity and Enforcement o Seculy Interest Act, 2002 and n exerclse of the powers | | omber it minimum 10 mm tick
14 | Eamings per share conferred under Section 13(12) read with Rule Security | plate with necessary pipe connecton,
(of R 101-cach) not annalsed (Enforcement) Rules, 2002, issued a demand notice dated Shosam calllng o s, Gauges & ofher struments a5
for quarterly figures): Pramod Barman & Mrs. Batali Barman, as Borrower, to repay the total outstanding | | YalVes: Gauges & other instruments as
2)Basi 7) 4% | 08| 33| 74| 675 | 6% || amountin loan account mentioned in the notice being Rs. -(Rupees Nine | | required as per departmental approved
o) Dited 7) 43| 098 | 33| 71| 675 | 69| Lakhs Eighty-Five Thousand Five Hundred and Thirty-Five Only) along with | | design & drawing including cost offiter
See accompanying notes o the interest, penal interest, charges, costs etc. within 60 days from the date of the said | | media, Air Compressor & Airblower with
financal resuls notice. The borrower, having failed to repay the amount, notice is hereby given to | | motor, starter, main switch etc. of

required capacity & approved

he powe
conferred on him under Section 13(¢) ofthe said Actread with Rule 8 o e saa
Rules on this 30-01-2025.

The borrower, having failed to repay the amount, notice is hereby given to the
borrower in particular and the public, in general, that with reference to Order
passed byt Leamed DistictMgisrate Jalpagurus 14 of he SARFAES!Act
Gatod 2447-2024 bearing Memo No. T37(41),Sr. Tapas Kumar ondal, Excoutive
Magistrate, has taken physical possession of the property described hereinbelow

undersigned Authorized Officer of TATA Capital Housing Finance Limited on this
30-01-2025.

“The borrower, in partcular, and the publc, in general, are hereby cautioned not fo deal
with the property and any dealings with the property will be subject to the charge of the
TATA Capital Housing Finance Limited, for an amount of Rs. 9,85,535/- (Rupees

including power
connection from main line etc. al
complete. Including preparation of
detailed design & drawings duly vetted
from IITINITIJU/IEST and the same is
approved from the Deptt. all complete
and construction of Blower Room,
concrete platiorm & drain...etc. with
common manifold connection  for the
water supply scheme within
Gangarampur Municipality (Zone -1 to
5)underAMRUT2.0.

O fficeatihe I ALD A -IT

PANCHAVAT SAMITY

Ehatal Aas e Medisine

Sealed e-auction is hereby
invited from the eligible
bidders in connection with
the three years lease for
Gorabazar Ferry Ghat, under
Berhampore Block, Dist.-
Msd. will be available in the
website [http://eauction.gov.in]
and also in the district website
https://murshidabad.gov.
in/notice/notice-inviting-
eauction-no-msd-11-2024-
25(5th call)

Sd/-
Addl. Executive Officer
Murshidabad Zilla Parishad
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L= g R .-\'.I:Lrlllﬂ:.
dowricad Sell siart dale

Nine Lakhs Eighty-Five Thousand Five Hundred and Thity. F|v= Only] alonguith | | €-NIQ No.33/AMRUT 2.0/SE(CC)/ | |Itindwm| - DTRGALIS AT
required to be disclosed. harge: e 2024-25, Tender Id : 2025 MAD_ | |28t o td il Bubrressen
4) Previous quarters/ year figures including figure as on the date of transition have been ,u.‘,,,u it | | 8091841 o
theAct i ° b Ciociag  dak mlire
regrouped g StrtDate & Time ofbid submission s | |1 ar o'y
those of the current quarter year. DESCRIPTION OF THE IMMOVABLE PROPERTY 11-Feb-2025, 10:00 A =
Submission End Date & Time is | [Fex furftsi cebaks wnd
5)Provision for Depreciaton, Taxaton and amortisation expensewillbe madeatyearend | ['Al That Piece Or Parcel Of Bastu Land Measuring 0.027 Acre More Or Less Wih | | 5e'et 908 (o T® o0 (T 18
St Recorded n Khatan No. Lot ltNo_ 92 R, Pt No. 87, Susted | | P2VERCIE0, 00 S | |ips Peiiereiers.gouin
6) Nature of capital market in which Company operates is such that quarterly results are Within Mouza - Dabgram, . 02, Police Station Bhaktinagar, District - | | may also be seen fm'“. the website : —?.d-'_
notindicative of ikely annual results. Jalpaiguri, ity Siligur, In The sna of Property gov.in Sdi- P
For Daulat Securities Limited | | Passage, South: Passage; East: Lop 191, West: Lop 193, Superintending Engineer TisdhaT
Dated : 31st January 2025 Sd-| ['DATE - 30012025 Sd- Authorised Officer entral Circle Sanathy
Place : Kolkata Director | | PLACE:- SILIGURI, WEST BENGAL For TATA CAPITAL HOUSING FINANCE LIMITED M. E. Directorate

To book your copy,
sms reachbs to 57575 or
email order@bsmail.in
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